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1, Housé to comnemorate the 53rd anniversary of
the Quit India Movement.

QUEST IONS
2. Questions entered in separate list to be
asked and answcrs given.
SPECILAL MENTIO:H

3. Matters to be raiscd by Members given in.a separ

CALLING ATTHNL LM
4, shri Muliesh Shoarma to call the attention of
' Minister of Foocd and Civil supplies to the
situation arising out of large scale lrregulari-
ties in preparation, Gistribution etc of '
Photo Identity Card to the voters of Delhi.
BILLS FOR COlSIDERAITON ND PA3SING
255 ] shri Madanlal Khurana, Chicf Minister to move
that 'The Delhi Loikayukta and Upalokayukta Bill,
1995! be talken into consideration.

¢ Amendments giﬁcn in scpafatc 1ist to bec moved).

ALSO to move that the Bill be passecd. 3.
5. Dr Harshvardhan, iMinister of llecalth to move that
iThe Artificial Insemination (Human) Bill, 1995'
be taken into conshderation.
¢ mendments given in scparatce list to be moved)
ALSO to move that the Bill be passcd. ' :
7. Cr Harshvardhan, Ninister of iicalth, to move that
‘The Pelhi Prohibition of Smeking and Non-smokKers
tiealth Protection Bill, 1995' be taken into
consideration.
¢ Amendmonts givon in scparate list te bc moved.
ALSO to move thit the Bill be passcde ;
MOTION UNDER RUL: 103
8. House to furthicr discuss tihe motion moved by

Shri Gauri Shankar ~hardwaj, Hbha vHich reads
as follws :-

n  that Uniform Civil Code should be
implemented in tie mnational Capital
Territory of Pelhi.” :

P.N., GUPTA
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